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Action taken Report in compliance of order dated 10.02.2023 passed by
Honourable National Green Tribunal, Principle Bench, New Delhi in O.A.
no. 613/2022 Ram Milan Sahani V/s State of U.P.

Background

A grievance application dated 21.5.2022 regarding environmental conservation
of River Rapti in Nausarh, Grakhpur was filed by Sri Ram Milan Sahani of * Prakritik
Paryavaran Sanrakshan Samiti” Sardar Nagar, Gorakhpur,U.P. . Grievance application is is
related to illegal dumping of approximately S00MT per day of garbage by Municipal
Corporation, Gorakhpur on Nausarh Ekla Bandha/Kalani Tatbandh. As per grievance
application, dumped garbage is approaching to water stream of river rapti and water of the
river has become polluted. Trash burning of garbage is often occurring. Trash burning of
garbage is generating poisonous gases. Due to poisonous gases several disease such as
T.B., Asthma etc is increasing in the near bye areas. Life of thousands of peoples is in
danger. Honorable National Green Tribunal considered this grievance application as O.A.
No. 613/2022. Honorable National Green Tribunal passed order on several dates in O.A.
No. 613/2022. The related portion of order dated 10.02.2023 is as mentioned below:-

i 4.Mr. Vineet, ADM, Gorakhpur (on behalf of District Magistrate,
Gorakhpur) and Mr. Avinash Singh, Commissioner, Municipal Corporation, Gorakhpur
have appeared through VC and we have interacted with them. However, Regional Officer,
UPPCB has not appeared before this Tribunal Physically or through VC.

5. Mr. Vineet, ADM, Gorakhpur and Mr. Avinash Singh, Commissioner,
Municipal Corporation, Gorakhpur seed time for taking remedial measures and filling of
Action Taken Reports by the District Magistrate, Gorakhpur and Commissioner, Municipal
Corporation, Gorakhpur.

6. Action Taken Reports be filed by the District Magistrate, Gorakhpur, the
Commissioner, Municipal Corporation, Gorakhpur and the Regional Officer, UPPCB
within two months by email at judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR supported PDF and not in the form of Image PDF.

7. List for further consideration on 31.05.2023...”

Accordingly an action taken report in compliance of orders passed by
Honorable N.G.T. on dated 10.02.2023 in O.A. No. 613/2022 has been prepared.
Action taken report
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Municipal Commissioner, Gorakhpur has sent Action Taken Report in compliance
of Honourable N.G.T. Order dated 10.02.2023. Photo Copy of the said action taken
report is annexed as annxure-01.
As per action taken report sent by Municipal Commissioner, Gorakhpur, a
processing plant of capacity 500 TPD for processing of dry garbage is under
constructions at Vill- Suthni. Project cost of dry garbage processing plant is Rs.
2840.16 Lac. Approximately 70% of Civil Work has been completed.
As per action taken report sent by Municipal Commissioner, Gorakhpur, in the
premises of MRF Plant of capacity 5.0 TPD shredding and compressing machine has
been installed. Tender has been invited for installation of 5 numbers more MRF
Plant of capacity 5.0 TPD each after demarcation of site.
As per action taken report Joint Committee visit the site on dated 18.05.2023.
Inspection Report with Photograph is attached as annexure no. 02.

Above mentioned action taken report regarding order passed by Honorable
on dated 10.02.2023 in O.A. No. 613/2022 is submitted in form of searchable

PDF/OCR supported by PDF.

Annexure- As above.

(Papka) Yadav)
Regional officer
U.P. Pollution Control Board
Gorakhpur



ANNEXVRE -~ 0]

——

"I gHoslodlo, 9 et F AR afogo o 613 /2022 ¥ e wED 9 we 8w Soyo &
giRe e fReie 10022023 & & == |

T TA0SIodio 98 el # 3Mogo Fo 613 /2022 X e W I ®e aife
3ovo H wiker arraer fRATw 10022023 B HR=y afer Fread ¥

L 4.Mr. Vineet, ADM, Gorakhpur (on behalf of District Magistrate, Gorakhpur) and Mr.
Avinash Singh, Commissioner, Municipal Corporation, Gorakhpur have appeared through VC and we
have interacted with them. However, Regional Officer, UPPCB has not appeared before this Tribunal
Physically or through VC.

5. Mr. Vineet, ADM, Gorakhpur and Mr. Avinash Singh, Commissioner, Municipal
Corporation, Gorakhpur seed time for taking remedial measures and filling of Action Taken Reports by
the District Magistrate, Gorakhpur and Commissioner, Municipal Corporation, Gorakpur.

6. Action Taken Reports bt filed by the District Magistrate, Gorakhpur, the Commissioner,
Municipal Corporation, Gorakhpur and the Regional Officer, UPPCB within two months by email at

Judicial-ngt@gov.in preferably in the form of searchable PDF/OCR supported PDF and not in the form o

Image PDF. :

7. List for further consideration on 31.05.2023...”
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